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27,01.1995 M.P. 76/95

Heard Shri. K.N. Patel for the
applicant and Shri. V.S.Masurkar
and shri.Suresh Kumar for respondents.

We do not think that any post should
be kept vacant for the applicant and
we direct by,way of an Interim Order
that any appointment made hereafter

to the category to which the applicant
claims appointment, will be subject
to the result of this petition and trié
shall be made known to the perSJns
who would be app01nted hereafter, which
relief has already been grant¥d by o der
dated 08/07/1994. S
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